 \ S f NATIONAL COMPANY LAW TRIBUNAL
\ - AHMEDABAD BENCH
- AHMEDABAD

C.P. No. 224/66/NCLT/AHM/2017
Coram:  Hon'ble Ms MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 28.02.2018

Name of t_he Company: Aditya B_irla Epoxy (India) Ltd. _

‘Section of the Companies Act: Section 66 of the Companies Act, 2013
S.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION _SIGNATURE

HUTOKSHI WADIA  DIRECTOR.  SELF WM“

ORDER

- Dlrector of pet1t1oner company Ms. Hutokshl Wadia present

List the matter-on 05.03.2018 tor hearing.

Yo

MANORAMA KUMARI
' MEMBER JUDICIAL

' The petltloner has comphed with the order dated 27 11 2017 o R SR
E

Dated this the 28th day of February , 2018.




